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JOINT COMMITTEE REPORT SUBMITTED BEFORE THE HON'BLE NATIONAL GREEN
TRIBUNAL _(SOUTHERN ZONE), CHENNAI IN THE MATTER OF ORIGINAL

| = e

APPLICATION No. 20 of 2022 (sz), FILED BY THIRU S. EASWARAMOORTHY,
TIRUPUR DISTRICT Vs THETAMILNADU POLLUTION CONTROL BOARD CHENNAI
AND OTHERS, AS PER ORDER DATED 11" MAY 2022.

1. Introduction and Background of the Case:

Thiru S. Easwaramoorthy filed a case before the Hon' ble NGT (SZ), Chennai against the
Tamil Nadu Pollution Control Board, Chennai and othersin Original Application No. 20 of
2022 (SZ) on 17.02.2022. The grievance of the applicant is regarding the pollution
caused on account of operation of the unit of M/s.United Carbon Solutions Private
Limited located at Vattamalai Village, Kangeyam Taluk, Tiruppur District. Further, the
Hon ' ble NGT (SZ) has passed an order to constitute a Joint Committee to inspect the
unit and the nearby applicant coconut farm and house and submit a factual as well as

action taken report in case, if there is any violation found.

Also, the Committee is directed to ascertain 1) whether the unit is having all necessary
permissions and clearances required under the environmental laws 2) whether the
pollution Control mechanism provided by the unit are sufficient and if not what is the
further mitigative measures to be taken by them to avoid air pollution as alleged in the
application 3) whether on account of the operation of the unit any damage has been
caused to the nearby agricultural land of the applicant and what is the nature of damage
caused and the source of the damage and 4) assess the compensation payable to the
applicant for the damage caused to the fertility of the soil and loss of income if any
caused on account of the alleged pollution due to the operation of the unit 5) The
Committee is also directed to conduct the ambient air quality and soil and water analysis
to ascertain as to whether any contamination has been caused to the soil as well as
water and air on account of the operation of the unit 6) They are directed to use high
volume sampler to collect the dust particles and assess the material available in the dust
collected including the carbon particles and other metals so as to ascertain the nature of
damage caused to the environment and also to suggest the migitative measures to
resolve the same and 7) they are also direct to assess the compensation for violation of
conditions, if any, imposed apart from assessing the compensation for the damage
caused to the property of the applicant and environmental damage in general. If the soil
and water are contaminated on account of the operation of the unit, then they are also
directed to suggest the remedial measures to remediate the damage and restore the

same to original place as well.

Further, the Hon ble NGT (SZ), Chennai ordered to constitute a Joint Committee
comprising of 1) the District Collector, Tirupur or his nominee not below the rank of
Assistant Collector or Sub Divisional Magistrate as nominated by him 2) a Senior Officer
from Tamil Nadu Pollution Control Board 3) a Senior Officer from Central Pollution
Control Board, Integrated Regional Office, Chennai and 4)Joint Director, Agriculture or

his nominee not below the rank of Deputy Director nominated by him.



In this connection, the District Collector vide letter dated: 18.03.2022; has

nominatedThiru. R. Kumaresan, Revenue Divisional Officer, DharapuramDivison,
Dharapuram as a joint committee member, the Tamil Nadu Pollution Control Board,
Chennai in its proceedings dated: 28.02.2022; has nominated Thiru.M. Saravanakumar,
the District Environmental Engineer, Tamilnadu Pollution Control Board, Tiruppur North
as a joint committee member, the Central Pollution Control Board, Regional Directorate,
Chennai in its letter, dated: 07.03.2022; has nominated Thiru. R. Rajkumar, Scientist-D,
as a joint committee member and Thiru. R. Vadivel, the Joint Director, Agriculture
Department, vide letter dated: 11.03.2022; has accepted himself as a joint committee

member.
Accordingly, a Joint Committee was formed and the committee comprises of

1. Thiru. R. Kumaresan, Revenue Divisional Officer, DharapuramDivison,
Dharapuram.

2. Thiru. M. Saravanakumar, District Environmental Engineer,Tamilnadu Pollution
Control Board, Tiruppur North. (Nodal Officer).

3. Thiru. R. Rajkumar, Scientist-D, Central Pollution Control Board,Regional
DirectorateChennai and

4, Thiru. R. Vadivel, Joint Director In-charge, Agriculture Department, Collectorate,

Tiruppur.

. Joint Committee Visit in compliance to the Hon’ble Tribunal Order:

The committee members have inspected the unit of M/s. United Carbon Solutions Private
Limited, Vattamalai Village, Kangeyam Taluk, Tiruppur District and the Applicant Thiru S.
Easwaramoorthy s Agriculture land and house on 29.03.2022.During the committee
visit, the unit was under operation and manufacturing of Activated Carbon.Further, the
committee briefly discussed about the scope as per the Hon’ble Tribunal order for

compliance.

i) Details of M/s. United Carbon Solutions Private Limited:

The unit of M/s. United Carbon Solutions Private Limited is located at S.F. No.
1147/1A,2A,3A,6A,7A,8A, Vattamalai Village, Kangeyam Taluk, Tiruppur District. The unit
is manufacturing Activated Carbon in Various Grades from Coconut Shell Charcoal.
Activated Carbonis a form of carbon commonly used to remove contaminants and other
substances from air and water among a variety of other applications. The Google map of
the wunit of M/s. United Carbon Solutions Private Limited and the applicant

Thiru S. Easwaramoorthy * sAgriculture land and house is as follows:
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The unit has obtained Consent to operate under the Water and the Air Acts to carry-
outActivated Carbon in various grades - 1640 Tons/Month having validity upto
31.03.2022. Further, the unit has applied for renewal of consents to TNPCB. It is
informed by TNPCB that the application of the unit has been returned to the unit for
want of additional particulars.

Process writeup:

The Coconut shell-based charcoal and graded coconut shell charcoal are the main raw
material for the manufacturing of Activated carbon in various grades and the

manufacturing process consists of two stages.

1. Activation Stage:

The destoned respective grade granulated charcoal is taken for Activation
operation. The process vessel is a Rotary Kiln connected with a combustion chamber.
The granulated charcoal is taken to the feeding storage bunker with the help of a
rope hoist, from the storage bunker it passes through a screw conveyor to obtain a
uniform feed rate. The screw conveyor is connected with eddy current drive system to
have a uniform feed rate. The process reaction takes place at a temperature of
800 - 900 °C, at this high temperature steam is impinged on the charcoal to create
the pore structure. Finally, the output is collected through the nature air cooler at a
certain output rate per minute.

2. Post-Activation:

The Ex-Kiln material is destoned first to remove the stones. After removal
of the stones, the materials are taken to the storage bunker with the help of a bucket
elevator. The materials pass to the screener at the uniform federate. The output is
collected in High Density Poly Ethylene (HDPE) bags. The oversize material is crushed
and then again taken for screening operation. Stringent quality control is followed
right from the raw material to the end of finished material as per American Standard
Testing Method (ASTM). As per customer’s order, the finished goods will be packed in
25, 50, 500, 550 and 600 Kg bags. The quality is ensured by the Quality Control
Department of the unit. Finally, the bags are loaded in the containers inside the

premises and shipped to respective destinations.

The Activation area is fixed with 3 Nos. of dust collectors both raw material feeding
and process discharge. Apart, 7 stacks of the kilns are attached with settling
chambers are connected through Cyclonic dust collectors for fine dust emission
control. The collected ashes are included with settling chamber ash disposal. Further,
in the post activation part, the individual dust collectors of 8 Nos. are fixed for control .
of fine dust escape at the time of process of each 2 sets of screening area. Also, 4
Nos. of wet scrubber system are installed in the Boiler operation for emission control

activity.



The unit has provided ZLD system for treatment of trade effluent generated from

scrubber & boiler blow down. The effluent generated around 4 KLD is collected and
treated in Multiple Effect Evaporator(MEE) followed by Agitated Thin Film
Dryer(ATFD). The condensate is again reused in the boiler.

The unit is consented for generation, treatment & discharge of sewage is 43.20 KLD.
The STP consists of Septic tank, Bar screen and oil screen chamber, Collection tank,
Aeration tank, Secondary settling tank, treated water tank, Multigrade filter&Sludge
drying bed.The treated sewage is being used for gardening purpose inside the unit

premises

The unit has provided air pollution control system to control the pollution at source as
well as ducting provided in the process area to control the fugitive emission. The

details of point source emission with APCDs are given in below table:

S.No. Point Emission Air pollution
Source Control measures
1. Rotary Kiln - 1 Settling chamber followed by stack
2. Rotary Kiln - 2 Settling chamber followed by stack
3. Rotary Kiln - 3 Settling chamber followed by stack
4, Rotary Kiln - 4 Settling chamber followed by stack
5y Rotary Kiln - 5 Settling chamber followed by stack
6. Rotary Kiln - 6 Settling chamber followed by stack
i Rotary Kiln - 7 Settling chamber with stack
8. Waste heat recovery | Common stack with wet scrubber
boiler 3 Nos. and
Firewood boiler 1 No.
9. Waste heat recovery | Wet scrubber followed by stack
boiler - 5
10. | Waste heat recovery | Wet scrubber followed by stack
boiler - 6
11. | Activated charcoal | Common stack with bag filter connected
crushing, screening and | through wet scrubber
packing
12. | Activated charcoal | Common stack with bag filter connected
crushing, screening and | through wet scrubber
packing
13. | Fine dust  emission | Cyclone attached with wet scrubber
control system - 1 connected through cyclonic scrubber
with stack.
14. | Fine dust emission | Cyclone attached with wet scrubber
control system - 2 connected through cyclonic scrubber
followed by stack
15. | Fine dust emission | Cyclone attached with wet scrubber
control system - 3 connected through cyclonic scrubber
followed by stack
16. | Fine dust emission | Cyclone attached with wet scrubber
control system - 4 connected through cyclonic scrubber
followed by stack
17. | Fine dust emission | Cyclone attached with wet scrubber
control system - 5 connected through cyclonic scrubber
followed by stack
18. | Fine dust emission | Cyclone attached with wet scrubber
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control system - 6 connected through cyclonic scrubber
followed by stack

The unit has provided greenish plantation inside the unit premises.No deposition of
carbon dust particles on the leaf of the trees and on land was observed during

inspection.

(ii) Committee Visit to Applicant Premises

Further, the joint committee inspected the applicant Thiru S. Easwaramoorthy's land

and house premises and the following were observed:

1. The applicant Thiru S. Easwaramoorthy s land and house premises are located at

the Western side of the unitof M/s.United Carbon Solutions Private Limited.

2. The survey number of the applicant land is 1137/1 with total area of 11 acres and
the land area includes the coconut farm, house and coconut oil storage unit

&coconut drying yard.

3. The coconut farm has about 500 numbers of coconut trees in about 6.5 acres. The
remaining area of about 4.5 acres consists of applicant’ s house, coconut oil

storage unit with silos - 2 Nos., coconut drying yard and vacant land.

4. The breaking of coconut shell to remove coconut and drying of coconut on open

drying yard was observed.
5. The applicant land has one open welland two bore wells within the premises.

6. There is no black deposit observedon top of the leaves, whereas bottom leaves in
some of the coconut trees found with black deposit. This black deposit is due to
Black Fungus and indicates that no carbon particle deposit from the unit.Coconut
trees of most varieties are most susceptible to many diseases, Disorders and
insect infestations. Coconut trees are commonly affected by “Black Fungus”. In
the tree leaves fully covered looks like Black soot and initially it was observed in
the bottom of the leaves, at the severe stages its appear in upper side of the
leaves also. During the visit, such black deposit was not observed in other crops

planted in the applicant land. Same is shown in below photographs.

Further, the member of Agricultural Department has confirmed that it is a fungal

effect on the coconut trees based on physical observation.
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7. In the entire coconut farm & open land of the applicant, around 20 locations
burned patches & traces of coconut leaves & shells was observed. This activity
was carried out by the applicant. It seems that the burning was done before the

committee visit, which is shown in below photographs

8. Moreover, the committee visited applicant’s farm house also. Applicant showed
the carbon deposit to the committee above the solar panel installed in the farm

land, above the sofa & table inside the house.

9. On observation of the situation during the visit, it indicates that the applicant has

created intentionally black deposit to show the committee members. One side



applicant making the compliant of carbon deposit by the industry and on other

side he carried out open burning inside the farm land itself.

10.The applicant farm house is painted in white color inside & outside. The marks of
carbon deposit are not found on the walls, windows, electrical panels etc. as well
as above the asbestos sheet. Whereas applicant showed black deposited above
the table & sofa, but no deposit observed in beading & sides of the sofa & table.

The same is shown in below photographs

No carbon black deposit observed
above sheet of farm house& Oil
Storage Tank

|| No carbon black deposit observed
in walls, windows

Carbon black deposit
observedonly above Table

No carbon black deposit observed
in Table sides



r on‘-‘bi}aj;:k deposit observed
e Table & Sofa only

No carbon black deposit observed
in Sofa sides

(iii) Details of Monitoring& Sampling of Soil, Ground Water, Ambient Air &
Source Emission:

a) Report of Soil samples by the Joint Director, Agriculture Department, Tiruppur:

The soil samples at a depth of 30, 60 and 90 cm below ground level in the applicant™s
coconut farm were collected by the Joint Director, Agriculture Department, Tiruppur on
29.03.2022 for analysis of 12 Nos. of parameters such as pH, Electrical conductivity,

Macro and micro nutrient were analyzed in the Mobile Soil Testing Centre, Tamil Nadu

Agriculture Department, Palladam. The test results are as follows:

S. Parameters Test Results | Test Test Remarks
No. at a depth Results Results
of 30 cm at a|at a
depth depth
of 60 cm | of 90
cm
1. | pH 8.5 8.5 8.5 Normal
2. | Electrical 0.07 0.08 0.07 Normal
Conductivity (ds/m)
3. | Texture Sandy clay Sandy Sandy
loam clay loam | clay loam
4. | Calcareousness Profused Profused | Profused High
5. | Organic carbon (%) 0.18 0.18 0.12 Low
6. | Available Nutrient 61.6 61.6 58.8 Low
(Kg/ac)
7. | Available 6.5 6.5 5.75 Medium
Phosporous (Kg/ac)
8. | Available Potassium 100 70 50 Medium
(Kg/ac)
9. | Iron (ppm) 5.68 5.66 5.0 Deficient
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10J Manganese (ppm) 1.42 1.26 0.86 Deficient

11 Zinc (ppm) 1.02 0.88 0.80 Deficient
12| Copper (ppm) 4.48 4.08 4.00 Sufficient

The Mobile Soil Testing Centre, Palladam, Tamil Nadu Agriculture Department has
concluded that the soil is suitable for coconut cultivation. The soilhas calcareous in
nature. To reclaim the soil, organic manure application and cultivation of green manure
crops is important. To improve the soil health status and yield, Soil test based fertilizer

application and continuous application of organic manuring is important.

The Joint Director In-charge,Agriculture Department,Collectorate, Tiruppurin its Letter
No. E2/2607/2022, Dated: 22.06.2022; state that the following observation and

recommendations are made during the joint committee inspection:

i. The age of coconut farms is about 7-8 years.
ii. The coconut farm has water resources to cultivate coconut trees.
iii. In Tiruppur District, generally, coconut trees vyields 100-110 coconut
instead, at present only 70-80 numbers of coconut yield.
iv. At present, the growth of coconut trees and production yield becomes low.
v. Based on the soil samples taken for analysis and report of soil testing, it is
recommended to use soil fertilizer and nutrients for better coconut growth.
vi. On observation, there was no deposition of carbon particles on the leaves
and coconut trees.
vii. The leaves of the trees are greenish.
viii. During inspection, it was observed that there is no deposition of carbon

particles on land or coconut trees.

The Report of Analysis concludes that the soil is suitable for coconut cultivation and the
copy of Soil Testing Card and Report of Soil Nutrient Status and letter from the Joint
Director In-charge,Agriculture Department, Tiruppur, dated: 22.06.2022 are enclosed as

Annexure I.

Further, a composite soil sample at a depth of 30, 60 and 90 cm below ground level was
collected and mixed together as composite and analyzed at M/s. Glens Innovation Labs
Pvt Ltd., Chennai (EPA recognized & NABL Accredited lab) for heavy metals. The analysis

results are as follows;

S.No. | Test Name Results Limit as per | Remarks
MoEF
Agriculture
Draft Guidelines
1. Antimony as | BLQ 20 Nil
Sh, ma/kg (LOQ:2.0)
2. Arsenic as As, | BLQ 12 Nil
mg/kg (LOQ:2.0)
3. |Cadmium as|BLQ 1.4 Nil
Cd, mg/kg (LOQ:2.0)
4, Calcium as Ca, | 2117.25 -- Nil
mg/kg
B Chromium as | 5.90 64 Within the
Cr, mg/kg limit

11



6. Copper as Cu, | 2.43 63 Within the
mg/kg limit

7. Iron as Fe,|2247.35 - Nil
mg/kg

8. Lead as Pb, |BLQ 70 Nil
mg/kg (LOQ:2.0)

9. Manganese as | 32.44 == Nil
Mn, mg/kg

10. | Mercury as Hg, | BLQ 6.6 Nil
ma/kg (LOQ:2.0)

11. | Molybdenum BLQ 5 Nil
as Mo, mg/kg | (LOQ:2.0)

12. | Nickel as Ni, |4.14 50 Within the
mg/kg limit

13. |Zinc as Zn,|2.56 200 Within the
mg/kg limit

14. | Cobalt as CO, | BLQ 40 Within the
mg/kg (LOQ:2.0) limit

The analysis results of the heavy metal show that the values are well below the
screening level as are compared with the standard limit prescribed in the MoEF&CC

“"Guidance document for assessment and remediation of contaminated sites in India”.

Collection of Soil samples by Joint Director In-charge, Agriculture Department,
Tiruppur in the Applicant Thiru S. Easwaramoorthy s Coconut Farm

b) Report on Ground Water samples:

The ground water samples of 6 Nos. were collectedin & around the unit premises
including the complainant's well. The samplescollected are analyzed at TNPCB District

Environmental Laboratory, Tiruupur. The sampling locations are given below:

Applicant’s open well water located in Applicant s land. !
Applicant’ s Bore well water located in Applicant’ s land.

Bore well water located inside the unit's premises.

Vivid Thottam Well water

Vivid Thottam Well water (Unit' s back side)

Muniappan temple Well water.

o R

The analysis report reveals that; no impact in ground water due to operation of the
industries. The TDS in the ground water found to be more in that area naturally and less
water level more than 800 ft. deep. The analysis report of the ground water is shown in
the below table;
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S. Parameters 1 2 3 4 5 6

No.
1. | pH 7.95 7.87 7.42 897 | 7.77 | 7.92
2. | TSS 18 14 02 28 12 10
3. | TDS 3044 2812 2788 496 | 2562 | 5420
4. | Chloride 1050 909 890 77 718 | 1509
5. | Sulphate 847 894 705 98 751 | 1991
6. | COD 32 24 32 56 16 40
7. | BOD 4 3 4 7 < 2.0 5

Collection of Open well and Bore well water located in the Applicant’s land&

Vivid Thottam

C) Report on Source Emission Monitoring

Source emission monitoring was carried out in all 10 stacks provided in the unit. The
monitoring was carried out by TNPCB, DEL, Tiruppur during 09.05.2022 and 10.05.2022.
and the parameters monitored are PM, SO,, &NOy. The analysis report shows that all
parameters are within the prescribed limit. The analysis report of the samples collected

are given below;

S. No. | Stack Pollutants (mg/Nm?)
attached to PM S02 NOx
1) Civil Chimney 71 15 21
2) Boiler IV 46 14 21
3) Boiler V 67 15 19
4y | Kiln -1 56 17 26
5) | Kiln - II 49 15 19
6) |Kiln-III 74 15 21
7) | Kiln-1v 52 16 24 |
8) Kiln -V 62 17 24
9) | Kiln - VI 68 13 21
10) | Kiln - VII 53 16 21

d) Report on Trade effluent samples from the unit:
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The trade effluent samples were collected at the following three locations and analyzed

in DEL, Tamil Nadu Pollution Control Board, Tiruppur. The analysis results are given in
below table.

i. Boiler Blow-down collection tank.
ii.  Multiple Effect Evaporator Feed water

fii. Multiple Effect Evaporator Condensates.

S. No. Parameters 1 2 3
1. pH 12.31 10.92 9.65
2. TSS 62 34 2
3. TDS 7414 8814 70
4. Chloride 2680 2776 10
5. Sulphate 1305 1516 33
6. COD 56 72 24
7. BOD 6 7 £2:0

e) Report on Ambient Air Quality Monitoring

Ambient Air Quality monitoring was carried out as per direction of Hon’ble Tribunal to
ascertain whether any contamination has been caused to the air on account of the
operation of the unit. Also, directed to use High volume sampler to collect the dust
particles and assess the material available in the dust collected including the carbon

particles and other metals so as to ascertain the nature of damage caused to the

environment.

Ambient Air Quality monitoring for the parameters PM 10, PM2.5, SOx&NOx was carried
out by District Environmental Lab, Tamilnadu Pollution Control Board, Tiruppur. PM10
was monitored by the High Volume Sampler using RDS. The other Parameters SPM &
Heavy Metal monitoring & analysis carried out by the M/s. ECO Green Solution System
Pvt Ltd, Bangalore (EPA recognized & NABL Accredited lab) using High volume sampler
for Suspended Particulate Matter. The ambient air quality monitoring was carried out for
24 hrs during the period 09.05.2022 to 10.05.2022 at three locations 1. Western side of
the unit (Complainant farm house), 2.Eastern Side of the unit (Unit’s Storage Yard)
&3.5outh East Side of the unit (Near STP of the unit).

During the Ambient Air Quality Monitoring, applicant Thiru. S. Easwaramoorthy was also
present and visited the stations located for the monitoring along with the inspection

team and industry has also agreed upon the visit of applicant inside the premises.

The Hon’ble Tribunal directed to assess the material available in the dust collected
including carbon, whereas no prescribed standard methods are available for monitoring
of carbon collected in the filter paper, the method available to analysis is for the
elemental carbon only. The black carbon is in the organic form; it can be measured in
ambient air using Aethalometer instrument. Since, it is not a regular prescribed
parameter for monitoring Aethalometer is not available in TNPCB as well as in EPA

recognized & NABL Accredited lab. So monitoring of carbon could not be carried out,

14



The analysis results of the ambient air quality reveals that all parameters are within the

notified norms.The analysis result is given in the below table;

S. Parameters Unit Complainant | Near Raw Backside | Standards
No Land material of Sewage
storage Treatment
yard Plant

1.| SPM Hg/m?3 88.4 92.40 86.2 -

2. | PM10 Hg/m? 61 68.66 58.33 100

3. | PM2.5 pg/m?3 19 25 21 40

4. | S0; Hg/m3 7.3 10.3 11.6 80

5. | NOy ng/m?3 13.3 16.6 17 80

6. | Lead Hg/m?3 0.4 0.6 0.5 1

7. | Nickel ng/m?3 9.2 15 10 Annual 20

8. | Arsenic ng/m?3 0.8 1.2 0.6 Annual 6

AAQ Survey using High Volume Sampler in the Application Coconut Farm
and House
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3. Conclusions & Suggestions:

1)

2)

3)

4)

5)

7)

Whether the unit is having all necessary permissions and clearances
required under the environmental laws:

The unit has obtained Consent to operate under the Water and the Air Acts
having validity upto 31.03.2022. Further, the unit has applied for renewal of
consents to TNPCB. It is informed by TNPCB that the application of the unit has

been returned to the unit for want of additional particulars.

Whether the poliution Control mechanism provided by the unit are
sufficient and if not what is the further mitigative measures to be taken
by them to avoid air pollution as alleged in the application

The unit has provided adequate air pollution control device for control of source &
fugitive emission from the process. The sources emission analysis results also

found within the prescribed limit.

Whether on account of the operation of the unit any damage has been
caused to the nearby agricultural land of the applicant and what is the
nature of damage caused and the source of the damage and

As per the study conducted w.r.t Ambient air, Ground Water and soil, it is found
that no impact/damageobserved on ambient air, Ground water and soil due to
operation/activity of the unit. The agriculture department report says that natural
deficiency of nutrient in the soil and black fungus formation caused unhealthy

appearance of coconut tree leaves in the applicant land.

Assess the compensation payable to the applicant for the damage caused
to the fertility of the soil and loss of income if any caused on account of
the alleged pollution due to the operation of the unit

Since damage is not due to industrial activity damage assessment is not carried

out.

The Committee is also directed to conduct the ambient air quality and soil
and water analysis to ascertain as to whether any contamination has
been caused to the soil as well as water and air on account of the
operation of the unit & 6) They are directed to use high volume sampler
to collect the dust particles and assess the material available i;w the dust
collected including the carbon particles and other metals so as to
ascertain the nature of damage caused to the environment and also to
suggest the migitative measures to resolve the same and

The committee has carried out Soil monitoring at applicant’s farmland, Ambient
Air Quality & Ground Water monitoring in and around the industry. The analysis

report shows no contamination due to industrial activity.

They are also direct to assess the compensation for violation of

16



conditions, if any, imposed apart from assessing the compensation for the
damage caused to the property of the applicant and environmental
damage in general. If the soil and water are contaminated on account of
the operation of the unit, then they are also directed to suggest the
remedial measures to remediate the damage and restore the same to
original place as well.

Based on the monitoring & analysis report no damage was observed due to

industrial activity, so assessing of compensation is not attracted

Further, it is submitted that based on the visit, it is observed that the applicant carried

out burning of leaves/stems to show the carbon black deposit as stated in the report.

This unit, M/s United Carbon Solutions Private Limited, involved in the production of
activated charcoal of various grades from charcoal and has taken effective steps in
controlling of sources emission as well as fugitive emission. This unit has adopted proper
pollution control measures and operating the same to control the process emission and

fugitive emission.

*

(o B

N
M. Saravanakumar resan
District Environmental Engineer Revenue Divisional Officer
Tamil Nadu Pollution Control Board DharapuramDivison
Tiruppur North Dharapuram

X AT

R. Rajkumar e ) ——
Scientist-D Joint ctor In-charge
Central Pollution Control Board Agriculture Department
Regional Directorate - Chennai Collectorate, Tiruppur
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Photos of Joint Committee Inspection
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Soil Nutrient Status

We have received three Soil samples (1% feet, 2" feet, 3™ feet) from S.Eswaramoorthy
S/o Semalaiyappan .Avi.nashipalayam pudur (po), Avinashipalayam, Kangeyam,Tiruppur on
29.03.2022.

Ph, EC, Macro and micronutrient analysis done in the laboratory. .ACcording to the soil
sample test report, Soil is suitable for coconut cultivation. The soil has calcareous in nature. To
reclaim the soil, organic manure application and cultivation of green manure crops is important.
To improve the soil health status and yield, Soil test based fertilizer application and continuous

application of organic manuring is important.
Soil sample test results given below
1) Soil sample depth- 30 cm

Crop-coconut -

S.no Parameters Test' Remarlks
. | results
1 PH 8.5 Normal
2 EC (ds/m) 0.07 Normal
, ‘ Sandy
3 Texture clay
' loam
4 Calcareousness Profused High
5 Organic carbon(%) 0.18 .| Low
6 Available nitrogen(kg/ac) 616 Low
7 Available Phosporous(kg/ac) 6.5 Medium
g Available Potassium(kg/ac) 100 Medium
9 Iron (ppm) 5.68 Deficient
10 Manganese(ppm) 1.42 Deficient
11 Zinc (ppm) 1.02 Deficient
12 Copper (ppm) 4.48 Sufficient




2)

Soil sample depth- 60 cm

Crop-coconut

Test
S.no Parameters € Remarks
results
1 PH 8.5 Normal
2 EC (ds/m) 0.08 Normal
Sandy
3 Texture clay
loam
4 Lime status Profused High
5 Organic carbon(%) 0.18 Low
6 Available nitrogen(kg/ac) 61.6 Low
; Available Phosporous(kg/ac) 6.5 Medium
g Available Potassium(kg/ac) 70 Medium
9 [ron (ppm) 5.66 Deficient
10 Manganese(ppm) 1.26 Deficient
11 Zinc (ppm) 0.88 Deficient
12 Copper (ppm) 4.08 Sufficient




3) Soil sample depth- 90 cm

Crop-coconut

S.no Parameters b Remarks
results
| 1 PH 8.5 Normal
| 2 EC (ds/m) 0.07 Normal
Sandy
‘ 3 Texture clay
| loam
\ 4 Lime status Profused High
|
| 5 Organic carbon(%) 0.12 Low
; 6 Available nitrogen(kg/ac) 588 Low
| .
1 7 Available Phosporous(kg/ac) 575 it
8 Available Potassium(kg/ac) 50 Medium
2 Iron (ppm) 5.0 Deficient
10 Manganese(ppm) 0.86 Deficient
| 11 Zine (ppm) 0.80 Deficient
12 Copper (ppm) 4.00 Sufficient
Senior a ture officer

Mobile soil testing laboratory
Palladam
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Proc. No: TNPCB/LAW/LAIII/NGT/004556/2022 dated:28.02.2022 ﬂ—l,ﬂf >
S r/ﬁ.ﬂ& .
Sub: TNPCB — Law — NGT O.A No.20 of 2022 (SZ) — F/b. S. Esawaramoorthy

Tirupur District against The Tamil Nadu Pollution Control Board and others -
Pollution caused on account,of operation of the Charcoal units — NGT order dt
17.02.2022 - Formation of the Joint Committee —To furnish Joint Committee
Report - Requested Reg.

Ref: 1.Email received from the Consultant Judicial, NGT(SZ),Chennai along with
Copy of the Hon’ble NGT dated:17.02.2022 passed in O.A.No.20 of 2022,

desbesbestria st ateoki

It is submitted that an Original Application No. 20 of 2022 filed by S.

Eswaramoorthy Tirupur against the Tamil Nadu Pollution Control Board and Others
with the following prayers:

A. “Direct the closure of the 3rd respondent industry for causing pollution and
damage to the applicant and his property in violation of the consent orders issued by the
1st respondent.

B. Direct the 3rd respondent to pay adequate compensation to the applicant for the
damage caused and losses suffered by the applicant”.

In this regard, the Hon’ble NGT has passed order dated 17.02.2022 and issued
the following directions among other things inter alia as follows:

“Para 10: In order to ascertain the genuiness of the allegations made in the 4
application, we feel it appropriate to appoint a Joint Committee comprising of 1) the
District Collector, Tirupur or his nominee not below the rank of Assistant Collector or Sub
Divisional Magistrate as nominated by him, 2) a Senior Officer from Tamil Nadu Pollution
Control Board, 3) a Senior Officer from Central Pollution Control Board, Integrated Regional
Office, Chennai and 4)Joint Director, Agriculture or his nominee not below the rank of
Deputy Director nominated by him to inspect the unit as well as the area in guestion and
submit a factual as well as action taken report in case, if there is any violation found.

Para 11: The Committee is directed to ascertain 1) whether the 3rd respondent unit
is having all necessary permissions and clearances required under the environmental'laws,
2) whether the pollution Control mechanism provided by 3 rd respondent are sufficient and
if not what is the further mitigative measures to be taken by them to avoid air pollution as
alleged in the application, 3) whether on account of the operation of the 3rd respondent
unit any damage has been caused to the nearby agricultural land of the applicant and what
is the nature of damage caused and the source of the damage and 4) assess the
compensation payable to the applicant for the damage caused to the fertility of the soil and

loss of income if any caused on account of the alleged pollution due to the operation of the

"No. 76, MOUNT SALAI, GUINDY, CHENNAI - 600 032.
Telephone : 22353134 to 141, Fax : 044-22353068
Email : tnpcb-chn@gov.in Web : www.tnpcb.gov.in



3rd respondent unit, 5) The Committee is also directed to conduct the ambient air quality

and soil and water analysis to ascertain as to whether any contamination has been caused
to the soil as well as water and air on account of the operation of the 5 3 rd respondent
unit, 6) They are directed to use high volume sampler to collect the dust particles and
assess the material available in the dust collected including the carbon particles and other
metals so as to ascertain the nature of damage caused to the environment and also to
suggest the migitative measures to resolve the same and 7) they are also direct to assess
the compensation for violation of conditions, if any, imposed apart from assessing the
compensation for the damage caused to the property of the applicant and environmental
damage in general. If the soil and water are contaminated on account of the operation of
the 3rd respondent unit, then they are also directed to suggest the remedial measures to
remediate the damage and restore the same to original place as well,

Para 12: Tamil Nadu Pollution Control Board will be the nodal agency for
coordination and also for providing necessary logistic for this purpose. “

In order to comply the above saig NGT order dated 17.02.2022, the District

Environmental Engineer, TNPCB, Tirupur(North) is nominated as Nodal Officer of the

Joint Committee.

Therefore, the District Environmental Engineer, TNPCB, Tirupur(North) is
requested to comply the NGT order and to coordinate with the Joint Committee
Members to furnish the Joint Committee Report and Independe_nt_‘ Report gf.‘thg Board
to this office well in a&—\;?é_nmc?éé;? to file thereports -'in'“-t}'hé"'Hrc‘Jn’ble nGT before
31.03.2022.

The receipt of this proceeding shall be acknowledged.

Encl:- As above.

Fo:/ Member Se@ﬁl

&\";\"
L

he District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Tirupur(North).
Tirupur(District)-641 601.



. “Email DEE TPN TNPCB

[

Re: 0/0.DEE, TNPCB, TPN - NGT 0..A.No, 20/2022 - Formation of committee -
letter - submitted - Reg. 1l N

70 06 wAR 2022 | ¢

From : cpcbrdchennai@gmail.com \‘k ‘Mo,rﬂi:;:"M'ar 07, 2022 02:56 PM
\ ) Loy s S S
Subject : Re: 0/0.DEE, TNPCB, TPN - NGT 0..ANo. 20/2022 - 7 # #1 attachment
Formation of committee - letter - submitted - Reg, = v

To : DEE TPN TNPCB <deetpn@tnpch.gov.in> ik d,

Cc : rajcpcb@yahoo.co.in 4% A IJ(:'—‘
S | et

¢ ol

PIs find the attached nomination of Sh. R. Rajkumar Sc D as a committee member for the
said case.
Regards

H.D. Varalaxmi

Regional Director

CENTRAL POLLUTION CONTROL BOARD
Ministry of Environment, Forests & Climate Change
2nd Floor, 77-A, South Avenue Road

Ambattur Industrial Estate, Chennai - 600058
Mobile : 09449004165

On Fri, Mar 4, 2022 at 6:35 PM DEE TPN TNPCB <deetpn@tnpcb.gov.in> wrote:
 Dear Sir / Madam,

' Kindly find the attachment please
With regards

| DEE/TNPCB/TPN

- letter.pdf
~ 632 KB

et
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‘w CENTRAL POLLUTION CONTROL BOARD @

Ministry of Environment, forest & Climate Change, Govt. of Indija

CM-13013/7/ 2022-TECH-RD-CHEN NAI-RD (Chennai) 07.03.2022

To
The District Environmental Engineer
Tamilnadu Pollution Control Board,
Kumaran Complex, Kumaran Road,
Tiruppur - 641 601.

Sub: NGT SZ order dated 17.02.2022 in the matter of Original
Application No. 20/ 2022(sz)

Sir,

Hon'’ble NGT(SZ), Chennai in its order dt. 17.02.2022, constituted a
committee and directed as follows;

“ ... 10. ;n order to ascertain the genuiness of the allegations made in the
application, we feel it appropriate to appoint a Joint Committee comprising of 1)

the District Collector, Tirupur or his nominee not below the rank of Assistant

a factual as well as action taken report in case, if there is any violation found.

11.The Committee is directed to ascertain 1) whether the 3rd respondent unit is
having all necessary permissions and clearances required under the
environmental laws, 2) whether the pollution Control mechanism provided by 3
rd respondent are sufficient and if not what is the Jfurther mitigative measures
to be taken by them to avoid air pollution as alleged in the application, 3)

Regional Directorate (Chennai), Second Floor, 77 - A, South Avenue Road, Ambattur Industrial Estate,
Chennai, Tamil Nadu 600 058, E-mail: cpebrdchennai@gmail.com

Head Office: Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032
Telephone: 011 - 43102030, Fax 22305793, 22307078, 22301932, 22304945

E-mail: cpecb@nic.in, Website: www.cpch.nic.in
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@ CENTRAL POLLUTION CONTROL BOARD
Ministry of Environment, forest & Climate Change, Govt. of India
s 8

available in the dust collected including the carbon particles and other metals
S0 as to ascertain the nature of damage caused to the environment and also fo
suggest the migitative measures to resolve the same and 7) they are also direct
to assess the compensation for violation of conditions, if any, imposed apart
Jrom assessing the compensation for the damage caused to the property of the
applicant and environmental damage in general. If the soil and water are
contaminated on account of the operation of the 3rd respondent unit, then they
are also directed to suggest the remedial measures to remediate the damage
and restore the same to original place as well.

12.Tamil Nadu Pollution Control Board will be the nodal agency for coordination
and also for providing necessary logistic for this purpose ...”

In this regard, Sh. R. Rajkumar, Scientist-D (Mobile No. 9035772683, e-mail:
rajcpcb@yahoo.co.in) is nominated for the said committee and it is kindly
requested to conduct the committee meeting in this regard. The date of
meeting shall be informed to this office at the earliest.

Yours faithfully

RN

(H. D. Varalaxmi)

Regional Director
Encl: As above

Regional Directorate (Chennai), Second Floor, 77 - A, South Avenue Road, Ambattur Industrial Estate,
- Chennai, Tamil Nadu 600 058, E-mail: cpcbrdchennai@gmail.com

Head Office: Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032
Telephone: 011 - 43102030, Fax 22305793, 22307078, 22301932, 22304945
E.mail" ench@nie in Waheita® wwww enech nie in
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BEFORE THE NATIONAL
GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAIL

Original Application No.20 of 2022

S. Easwaramoorthy,
Tiruppur District.

...Applicant
Vs

The Tamil Nadu Pollution Control
Board, Rep. by its Member Secretary,
No.76, Mount Salai, Guindy,
Chennai — 600 032 & ors.

...Respondents

JOINT COMMITTEE REPORT
SUBMITTED BEFORE THE
HON’BLE NGT (S7), CHENNAI
IN THE MATTER OF O.A.NO.20
OF 2022.

Advocate for Respondent: TNPCB
Thiru.S. Sai Sathya Jith,
Ad\(ocate, Chennai.

Date:02.08.2022.

Date of hearing on: 03.08.2022



